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Note:- Stamp reporting is done without connected H.C. File. 
 

(i) Nature of application may be corrected in the Anx. Statement of para-4 & 10. 

(ii) There appears multiple pagination on T/C of Anx. 1. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


